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than the percentage tha t we could 
have claimed and we were not able 
to get7

Sirdar S war an Singh: It is very
difficult to give firm percentages. 
But factually it is correct that over
20,000 women were recovered in India 
and sent across to Pakistan whereas 
the numbti of Hindu and Sikh ab-
ducted women and persons who were 
bi ought from Pakistan to India is 
loughly a little less than 10,000. These 
are the hgures but to give them in 
terms of percentages bearing on the 
total persons involved is dithcult. It 
is very difficult to give any firm 
pei centage

Shri A. C. Guha: Is it true that
during the last three or four years 
persons are lecovered only from this 
side and almost none has come from 
that side*'

Sardar Swaran Singh: No, Sir.
Thai will not be quite correct Hindu 
and Sikh women have, during the last 
two or three years, been recovered 
from Pakistan also Some of them 
have come over to India

Shri A. C. Guha: May I know the
number, for the last two or three 
yeais, on bath sides’

Sardar Swaran Singh: These may 
be given, but at the moment I have 
not got those figures w ith me

Shri D. C. Sharma: It was suggested 
that a fact-finding committee should 
be appointed to go into the whole 
question at the ministerial level or at 
the secretariat level May I know if 
that committee was appointed and, 
if so, what work it has done?

Sardar Swaran Singh: Yes, Sir.
Two high-powered officers who were 
entrusted with this woik by the two 
Governments were asked to go into 
the question and to submit a report 
They have not yet been able to sub-
nu t a report.
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The Minister of Industry (Shri 
Manubhai Shah): (a) to (c) Adequate 
limestone deposits are reported to 
be available in Paonta Sahib, bu t 
they are very far from  any Railway 
Communication. In December, 1955 
an application from a party  was 
received under the Industries (Deve-
lopment and Regulation) Act, 1951, 
for setting up a cement factory there. 
This was recommended by the S tate 
Government. As the Scheme involve 
ed construction of a railway link 
from Jagadhan to the proposed site, 
it is not within the range of immediate 
possibility However efforts are 
continuing to find out w hether a 
small sized cement factory using road 
transport for the movement of raw  
materials could become economic a t 
that place.

Shri P. C, Bose: May I know w he-
ther limestone alone will be the raw 
material for cemont or whether there 
are other minerals or materials neces-
sary for cement production?

Shri Manubhai Shah: Gypsum and 
coal are also required but lime is the 
major component.
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Shrim atl Tarkeshw arl Sinha: May
I know w hether this scheme will be 
on a Governm ent to Government basis 
or w hether some private firms have 
approached the Government to open a 
cement factory there?

Shri M anubhai Shah: As I have
indicated, a scheme was received 
from a private party  and we consi-
dered it, but because of the railw ay 
communication we had to tu rn  it 
down,

Shri T. B. V ittal Rao: May I know 
w hether the .limestone deposits there 
have been assessed and, if so, w hat is 
the quantity  available?

Shri M anubhai Shah: There has
not been a general assessment, but 
w hat I can say is, pocket assessments 
in different areas have been carried 
out and as a result of that, 31 new 
cement factories have been licensed 
a ll over the country.

Journalists’ Wage Board

f  Dr. Ram Subhag Singh:
| Shri Palaniyandy:
I Shri N arayanankutty  

•1258-A. ^ Menon:
[ Shri Prabhat Kar: 
j Shrimatl Parvathl 
j Krishnan:
L Shri Yajnik:

Will the M inister of Labour and  
Employm ent be pleased to state:

(a) the position regarding the im -
plem entation of the recommendations 
of the W orking Journalists ' Wage 
Board by the new spaper proprietors;

(b) w hether it is a fact th a t the in-
terim  stay granted by Suprem e Court 
to the Express Newspapers (P rivate) 
Lim ited against enforcem ent of wage 
board decisions apply only to tne em-
ployees of the above concern; and

(c) the action Governm ent propose 
to take to ensure the im plem entation 
of the decisions by other newspapers 
which have not questioned the Act 
before the Suprem e Court?

The Deputy Minister of Labour 
(Shri Abid A ll): (a) O ur inform a-
tion is tha t while a few newspapers 
are implementing the decisions of
the Wage Board, there are several 
which have not done so. We have 
no detailed inform ation because the 
S tate Governments are prim arily  res-
ponsible for the adm inistration of the 
Act.

(b) Yes.

(c) The S tate Governments and 
Union Territories have been request-
ed to take steps to ensure th a t the 
new spaper esablishments im plem ent 
the decisions of the Wage Board, ex-
cept those who may have obtained 
stay order from the Court.

I may add that am icable settlem ent 
has been reached between the parties 
a t the instance of the Suprem e Court 
during the course of the hearing of 
the petitions on 26th August, 1957 
w ith regard to the paym ent of the 
current dues, as p er the  decision of




